402 Written Answers to [RAJYA SABHA] Unstarred Questions

Four laning of NH-43

+593. DR. BHUSHAN LAL JANGDE: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be pleased to state:

(a) by when the proposal for conversion of Raipur to Jagdalpur National Highway
No. 43 in Chhattisgarh into four lane would be approved,

(b) by when the proposal of the above highway, having 11 hair-pin bends at Keshal
Ghat would be sanctioned under Left Wing Extremism (LWE) scheme; and

(¢) by when the amount sought by the Chhattisgarh Government for construction
of a high-level bridge across Markandi river on NH-43 would be sanctioned as the amount

already provided by the Central Government is not sufficient?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI KRISHAN PAL): (a) and (b) The work for conversion of Raipur to
Jagdalpur National Highway No. 43 in Chhattisgarh into two lane with paved shoulders
will be approved after completion of Detail Project Report which includes bypass around
Keshal Ghat.

(¢) As the high level bridge across Markandi river on NH 43 falls in the section
of NH-43 from Dhamtari to Jagdalpur which is to be developed as two lane with paved
shoulders including construction of Markandi bridge therefore Chhattisgath PWD has
proposed for de-sanction of the work for construction of high level bridge across Markandi
river on NH 43.

Rationalizing rates at toll plazas

594. SHRI AVINASH RAI KHANNA: Will the Minister of ROAD TRANSPORT
AND HIGHWAYS be please to state:

(a) the number of toll roads in the country, State-wise;

(b) whether it is a fact that the number of vehicles are increasing day by day and
the rate at toll plazas is also increasing, if so, the logic behind it, and

(¢) whether Government is planning to rationalize the rates at toll plazas and if so,
the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT AND
HIGHWAYS (SHRI KRISHAN PAL): (a) Sir. List of toll road/toll plaza under National
Highways Authority of India (NHAI) where fee is being collected is given in the Statement
(See below).

(®)  Yes, Sir. Traffic growth and annual revision are accounted for calculating the
concession period in BOT (Toll) projects. User fee is levied and collected at reduced rate
of 40% on recovery of Capital Cost in case of Public Funded Projects and on completion
of concession period in case of private investment projects.

(¢) No, Sir.

+Original notice of the question was received in Hindi.



